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to the Committee on the

MINISTER OF 'STAT& IN THE

MINISTRY OF PARLIAMENTARY

AFFAIRS (SHRI DILIP RAY): Sir, I move the
following Motion:—

"That this House concurs in the
recommendation of the Lok Sabha that the
Rajya Sabha do agree to nominate seven
Members from Rajya Sabha to associate
with the Committee on Public Undertakings
of the Lok Sabha for the term ending on the
30th April, 1999 and do proceed to elect in
such manner as the Chairman may direct,
seven Members from among the Members
of the House to serve on the said
Committee."

The question was put and the motion wai
adopted.

MOTION FOR ELECTION TO THE
COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

THE MINISTER OF STATE OF THE
MINISTRY OF COAL AND THE MINISTER
OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI DILIP
RAY): Sir, I move the following Motion:—

"That this House resolves that the Rajya
Sabha do join the Committee of both the
Houses on the Welfare of Scheduled Castes
and Scheduled Tribes for the term ending
on the 30th April, 1999 and do proceed to
elect, in accordance with the system of
proportional representation by means of the
single transferable vote, ten Members from
among the members of the House to serve
on the said Committee."

The question was put and the motion was

adopted.
SHRI ASHOK MITRA (West
Bengal): Sir........
SHRI JIBON ROY (West Bengal):
Sir.....

1998] Welfare of Schrduled — 248
Casts and Schduled Tribes
MR. CHAIRMAN: Please sit down.

(Interruptions). Please sit down. (Interruptions).
Please sit down. I will call you (Interruptions).
As agreed, I will allow you one.Shri Gurudas
Das Gupta (Interruptions).

SHRI JIBON ROY: They are deploying the
Army. (Interruptions).

st getaw Rie @ (SR W) W,
AT T AT 1 JET Bl ..(FILT)...

MR. CHAIRMAN:

(Interruptions).
st s faRy (S T @ =T geran
ST RET B2...(TIET)...

Please sit down.

SHRI JIBON ROY : They are deploying the
Army (Interruptions)

MR. CHAIRMAN: Please sit
(Interruptions)

ft SHa= YRI: WY1 BT 1 BIS HATA B 7TE B
..(TGYTT)...

down.

We want a statement. We don't want any
speech. (Interruptions).

MR. CHAIRMAN:
(Interruptions).

SHRI ASHOK MITRA: Are you going to run

the postal services with the help of the Army?
(Interruptions).

MR. CHAIRMAN: Mr. Mitra, they met me in
the morning and I allowed them. That is why I
am calling Mr. Gurudas Das
Gupta...(Interruptions).

SHRI ASHOK MITRA: We want to know
from the Prime Minister... (Interruptions).

#t e Freg (ER): |9ufa 988y, yu
H3) off $9 IR H SA9 ... (JGIH)...

Please sit down...

s} sifpR Rig TaEd (oRAM): 3 gsdard J
...(TEET)...

MR. CHAIRMAN: Mr. Gurudas Das Gupta
and Mr. Nilotpal Basu met me and I told them
that I would permit them to raise this very issue
which you are tming...(litterruptions).
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SHRI S. VIDUTHALAI VIRUMBI (Tamil
Nadu): Sir, this morning I sought your
permission to raise the Cauvery issue..
.(Interruptions).

SHRI JIBON ROY: You are using Army
against labour...(Interruptions)

SHRI GURUDAS DAS GUPTA (West
Bengal): Sir, I want to speak on this...

MR. CHAIRMAN: What can I do? Your
own party Members are not allowing you...
(Interrup tions)

sft Midrewm At (we wRw): W, A R
A ..(FIHM)..

SHRI S. VIDUTHALAI VIRUMBI: Sir,
there is a hearing in the Supreme Court on
21st on the Cauvery water dispute
...(Interruptions) We want to know what the
response of the Central Government is
...(Interruptions) We want some categorical
assurance from the Government
...(Interruptions)

st w9 AR WR, urH fAiftrex @ ugd
e SIRTY L. (Fa)..

it armfer (RER): awmfay w85y, T8d
TET H3T ST .. (FET)...

SHRI GURUDAS DAS GUPTA: Sir,
I may be allowed to
speak... (Interruptions)

MR. CHAIRMAN: You decide amongst
yourselves ...(Interruptions)

3} ST 3R (fSER): W=, wor w=
ST BTS 9 H Hi9[E B .. (auT)...

SHRI S. VIDUTHALAI VIRUMBI: Along
with the pestal strike, this issue also should be
taken up ...(Interruptions) We except some
response from the Prime Minister...
(Interruptions)

SHRI ASHOK MITRA: You are going to
run the postal services with the help of the
Army! Is it what that the Army is meant for?
(Interruptions)

MR CHAIRMAN: Mr
Thirunavukkarasu, please go to your seat
...(Interruptions)

MR. CHAIRMAN: Please go to your seats.
(Interruptions)

SHRI S. VIDUTHALAI VIRUMBI: Sir,
the 21Ist is approaching. The Central
Government has to submit a scheme to the
Supreme Court. We expect a categorical reply
from the hon. Prime Minister. (Interruptions)
Sir, in spite of repeated requests, no action
has been taken by the Central Government.
(Interruptions) No action has been taken by
the Central Government. Therefore, we want
a categorical reply from the hon. Prime
Minister. What are they going to do regarding
the submission of a scheme to the Supreme
Court on the 21st. (Interruptions)

SHRI C.P. THIRUMAVUKKARASU
(Pondicherry): Sir, the Government of India
should submit a scheme regarding the
Cauvery water on the 21st to the Supreme
Court. (Interruptions) Sir, both the issues, the
Cauvery water dispute and the postal strike,
are important. (Interruptions)

SHRI S. VIDUTHALAI VIRUMBI: What
is the decision of the Central Government?
That is what we want to know from the hon.
Prime Minister. The 21st is approaching.
(Interruptions)

SHRI C.P. THIRUNAVUKKARASU: Sir,
are they going to file a scheme
(Interruptions)

SHRI S. VIDUTHALAI VIRUMBI: Sir,
both, the postal strike and the river water
issues are important. One is for workers and
the other is for agriculturalists. (Interruptions)

SHRI GURUDAS DAS GUPTA: Sir, what
should we do? (Interruptions)

MR. CHAIRMAN: My dear, you decide
amongst yourselves. (Interruptions)

SHRI JANARDHANA POOJARY
(Karnataka): It is nothing but fascism and
dictatorship that you are using the Army.
(Interruptions)

SHRI C.P. THIRUNAVUKKARASU: As
far as the Cauvery issue is concer-
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ncd....(Inieiruptions) They have to submit a
scheme on the 21st. (Interruptions)

SHRI S. VIDUTHALAI VIRUMBI: The
21st is approaching, Sir. The Central
Government has to submit it. {Interruptions)

SHRI NILOTPAL BASU (West Bengal):
Sir, we want the Prime Minister to react to it.
(Interruptions)

MR. CHAIRMAN: Please. (Interruptions)
let mc tell you...(Interruptions) Mr. Basu,
please sit down. (Interruptions) Please sit
down. (Interruptions)Please  sit down.
(Interruptions) Please sit down.

In order to have an orderly raising of
isssues, we had decided that the issue of
postal strike and the other issues will be raised
one by one. On that understanding, I asked
Mr. Gurudas Das Gupta to speak. Before your
own party member speaks, everybody rises to
raise the same thing. I think you should have
faith in your Members. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE (West
Bengal): Sir, we want only the Prime
(Interruptions)

SHRI S. VIDUTHALAI VIRUMBL: Sir, in
the morning I had requested for the
suspension of the Question Hour. I had sought
the permission to raise the Cauvery issue. But
you directed me in your wisdom to raise this
issue after the Question Hour. I am now
seeking your permission. (Interruptions)

MR. CHAIRMAN: Hon. Members, as I
told you I would call you one by one. Before I
ask one Member to speak, ten Members of the
same party stand up.(/«-terruptions)

SHRI JIBON ROY: Sir, the question has
already been raised. Now, the Prime Minister
should react. (Interruptions)

st T /ARl 99AT W), v w4 of
TET dTel 1. ().

MR. CHAIRMAN: Please sit down.
(Interruptions)

Y W19, I (FAled): IIRAT W, 9
q T T8 a8 € Al Y T B B B
g..(Faum)...

it w1 ARy @), s e axa B
G #3A S STl . (REET)...

You explain why you sent in the Army.
(Interruptions)

SHRI JIBON ROY: It is the fate of the
fundamentalist and communal forces that you
have to rule with the help of the Army.

SHRI NARENDRA MOHAN (Uttar
Pradesh): It is better that you allow him to
speak as per the direction of the hon.
Chairman. (Interruptions)

SHRI JOHN F. FERN ANDES (Goa): Sir,
I am on a point of order.

MR. CHAIRMAN: No point of order. As
per the decision, I have asked Mr. Gurudas
Das Gupta to speak first. Let me tell
you(Interruptions)

SHRI JIBON ROY: Gurudasji has not
brought the Army. The Prime Minister has
brought the Army...(Interruptions)...

SHRI ASHOK MITRA: Mr. Chairman, Sir,
normally, we abide by your rulings; normally,
we don't misbehave. But, this is an issue
which affects poor.... (Interruptions)... of
india(Interrup-tions)...

SHRI VAYALAR RAVI: (Kerala): The
point is very simple, whether the Prime
Minister is going to reply or not

MR. CHAIRMAN: Mr. Ravi, I am very
much concerned about the health of Shri
Ashok Mitra. Your colleague, Shri Nilotpal
Basu was also to speak and then if the
Government wanted to respon-
A...(Interruptions)...ThaX was decided
(Interruptions)... It means...

Mty QAR sfer =, wamEE S
e, (A)...
SHRI S. VIDUTHALAI VIRUMBI: Sir, in

the morning, I sought your permission to raise
the Cauvery issue.
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SHRI VAYALAR RAVI: Mr. Chairman,
Sir, the Leader of the Opposition is on his
legs...(Interruptions)...

SHRI NILOTPAL BASU: Sir, we don't
want to speak because the Government is
already aware of the issxie...(Interruptions)...

MR. CHAIRMAN: Yes, the Leader of the
Opposition.

THE LEADER OF THE OPPOSITION
(DR. MANMOHAN SINGH): Mr. Chairman,
Sir, the whole House is agitated about this
prolonged strike by Postal employees. The
country is being put to immense
inconvenience and it is of utmost importance
that an amicable solution to this grave
problem is found without any further loss of
time. We, therefore, request the hon. Prime
Minister to assure the House that the
Government is alive to the gravity of the
problem and that an amicable solution will be
found without use of coercive methods
involving the use of tbe Army.

SHRI S. VIDUTHALAI VIRUMBI: Mr.
Prime Minister, please respond to the
Cauvery issue because that is also important.
The Postal issue pertains to workers and the
Cauvery issue pertains to agriculturists.
...(Interruptions...)

ot e (Al ggE 9= S 9 <2 2
STl (@u)..

we= W3t (571 sred fagRY gl |t
B, Afder & -1 1. AAET g Sft 7 S
PG BBl T SAD! I 9 H 3T Bl Hag Hal
2 ESaId oWl 9 I8 B, gSdd Sleal WA
B, BIs FASI BT KT Mdel, SABT AR
st fepat ST RET &1 ifebT Sig e # =l g3
oft 3R ol =ral g3, gediad & Al use] Ui
AN I, 99 TIR R & FES Feq H
IURRIT &l <2

3} Heliaa a9 Sl 91T dlell TS, S9S
9T SufRd I8 AREfed o gER forml
WHR  JAaT T8l dredl ol ARE U
PI... (AT

Your Minister is having a confrontationist

attitude. (Interruptions) She said categori-

cally that shC! wants to sensitise' the Op-
position. (Interruptions)

it e Rimet (FRem): garm=h weiey
{4 § ggd fImch & |1 g8 b drsal g (b
A S A <N 9 gAY 9u &, a8 Sfd T8t
7| foTT ARE & ST |1 T SXIHT T o,

9% 954 ES ol...(TIH)

) ISATS V. TRAR (ORI I8 IRES

39 9 foran B1...(aer)

sft sca fEr Rl wwfa wEie,
B DI ATRIDHAT e © [ 59 Ged P D
AT AT & A1 89N AN § g9 37dTel
P oY o 31U BT WR A SR, I Hara
ST Y&l § A S WieR 78! fhar T/l andy
o FoEiar 8 GohdT § 3R Sd HHANI 8BS
BIS < H HEl AN FHART B W 10 o
L R 1 R < L 4 B e |
SIY...(FAH) ifh ST gSarad &I arell
IR .. (craem)

SHRI SANATAN BISI: We want only one
sentence answer. (Interruptions) U RIS
FEd & omil @1 swme T8
BITII...(HEET)

SHRI GURUDAS DAS GUPTA: Will
the Prime Minister yield for a minute?
(Interruptions) Our point is not on the
question whether the strike is right or
wrong. That is not the issue. We have
discussed that. We shall not discuss that
now. (Interruptions) The main point that
has agitated the entire House 1is the
decision of the Government to call the-
military to break the strike. This is com
pletely unprecedented. ( ................... Interrup
tions......)

THE MINISTER OF COMMUNICA-
TIONS AND THE MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRIMATI SUSHMA SWARAJ): Sir,
(Interruptions)

SHRI GURUDAS DAS GUPTA: We want
on answer from the hon. Prime Minister and
not from Sushmaji. My
point...(Interruptions........ ) My point is, it
reminds us of the Emergency. (Interruptions)
If the Government takes to this
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repressive nicasure, they will meet the same
fate as other people did. (Interruptions)

SHRI JIBON ROY: Will they withdraw it

or not? (Interruptions)

SHRI GURUDAS DAS GUPTA: If the
Government takes to this repressive measure,
they will meet the same fate as other people

did. (Interruptions)

|1 & Aan (¢t Riewsy &) 9% 9789,
Y U a1 Pel §1 g2 g9 10 IR YaRTS
B...(TGETT)

SRR [T FERTST: HE 1S, R 3R R
ERICNNG:CEIC))

SHRI SIKANDER BAKHT: You cannot
interrupt the House proceedings. (In-
terruptions) They cannot dictate to the House.
(Interruptions) They cannot dictate to the
House. (Interruptions)

SHRI DIPANKAR MUKHERIJEE: You
call the Army here. (Interruptions) You call
the Army here also. (Interruptions) If you
want to throw us out, throw us out.
(Interruptions)

SHRI SIKANDER BAKHT: You cannot
dictate to the House. (Interruption-i)You
cannot dictate to the House. What is this?
(Interruptions)

SHRI NILOTPAL BASU: You call the
Army here also. (Interruptions)

SHRI SIKANDAR BAKHT: You cannot
dictate to the House. (Interruptions)

THE MINISTER OF POWER (SHRI R.
KUMARAMANGALAM): I do not think it is
proper. (Interruptions)

SHRI SIKANDAR BAKHT: They cannot
deprive the Minister from speaking.
(Interruptions) You cannot dictate to the
House. (Interruptions)

1. o FaR Ao (fSeel): yarmea 3
gl e aicl Aehdl | (ST
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SHRI J. CHITHARANIJAN (Kerala): Sir, the
hon. Prime Minister has started giving a reply.
Let him complete
...(Interruptions)...

SHRI JIBON ROY: Sir, the person who
was across this side of this House is standing
there...(Interruptions)...

SHRI SIKANDER BAKHT: Sir, the
Minister wants to give the facts. Kindly allow
her to say...(Interruptions)...You cannot stall
the House like this...(Interruptions)...

SHRIMATI SUSHMA SWARAJ: Sir, I
have not called the army...(Interruptions)...

sft Ripes a1 it IRT% |aTet 2 g7 T
DI JATT BT, SAB] STA1G AT ST B T el
2. (HaE)

K o Jlom Spsn e jal g8}
S ey glade Olspkal & S0 o)l
BN ENEC O I

S GEHT TR 89 T B el g
2...(adm)

SHRI JIBON ROY: This is the face of
fascism. This is the real face of fascis-m...
(Interruptions)...

HIRISH BT T8 i 78 2. (Fau)

SHRI O. RAJAGOPAL (Madhya Pradesh):
Sir, their only objective is to stall
the.(Interruptiom)...

SHRI TRILOKI NATH CHATUR-VEDI
(Uttar Pradesh): Sir, the policy of the
Government  is.(Interruptiom)...The  hon.
Prime Minister is kind enough to
reply.(Interruptiom).... The hon. Prime
Minister is kind enough to reply at the behest
of Mr. Gurudas Das Gw”ta...(Interruptions)..
There are disturbances even hen the hon.
Prime Minister speaks ...(Interruptions)...

1[ ]Transilteradon in Arabic Script
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SHRI NILOTPAL BASU: We are not
Interfering ........ (Interruptions)....... Let the
hon. Prime Minister complete his speech.

SHRI O. RAJAGOPAL: Let the hon.
Minister reply about calling of
army.... (Interruptions)........

SHRI S. R. BOMMALI: Sir, I am on a
point of order ........... (Interruptions)........

MR. CHAIRMAN: Please sit
down.... (Interruptions) ....... Please sit
io™....(Interruptions) .......... No, no point
of order. The whole purpose of what the
hon. Members from the Opposition are
saying is, the Minister, as has appeared in
a section of the press, has said that they
will use army, and I also thought it so.
now, in fairness to  parliamentary
democracy and system, when the charge
is against a Minister, and if you do not
allow that Minister to speak, it is
antiparlimncntary and anti-democracy.

...(Interruptions)... No, please
...(Interruptions)... No.
...(Interruptions)... The House stands

adjourned till 5 o'clock.
The House then adjourned at twenty-nine
minutes past twelve of the dock.
5.00 P.M.
The House reassembled at five of the

clock.
The Deputy Chairman in the Chair.

JuATafcr: 3T B M. (AR Wi,
3. (au)

SHRI RAMACHANDRAN  PILLAI
(Kerala): There is not even a single
Minister, Madam.... (Interruptions)..........

THE DEPUTY CHAIRMAN: Just
one second ....(Interruptions)............

SHRI MD. SALIM (West Bengal):
Madam, it has never happened in the history
of Parliament ...(Interruptions)...

THE DEPUTY CHAIRMAN: I think,
the quorum bell was not there
... (Interruptions) ......

SHRI MD. SALIM: The manner in
which  these people are trying to
.... (Interruptions) ......

ft < i i (SR gew): W5 S e
qrel B | (TR

SuHTafY: &St .. (sau) w3 S o7
T Bl (") 3re8l, HA S 37 Ul
ST ()

SHR1I  NILOTPAL BASU  (West
Bengal): Madam, this is pro-Parliament

....(Interruptions)........ This is pro-
Parliament. You please give a
ruling...(Interruptions)...We want to

know ...(Interruptions)...

THE DEPUTY CHAIRMAN: Are you not
tired since morning; The main thing is that the
quorum bell did not ring. Generally, when the
House convenes, there is a quorum bell.
Perhaps the Minister did not know that you are
here ...(Interruptions)...... I8 SEH...(TALT)

Ffemre frfres of o g 2. ()

SHRI VAYALAR RAVI (Kerala):
Madam, before the adjournement of the
House the prime minsiter was making a
statement and he was responding to the
points raised by the Members from this
side, regarding the reported deployment
of Army to break the postal strike. The
whole House was agitated over the use of
the Army to break the strike, which goes
against every norm of the Constitution
and the Fundamental Rights. When the
Prime  Minister ~was  speaking,  Shri
Gurudas Das Gupta wanted to seek a
clarification from the Prime Minster. He
requested the Prime Minister to yield for
a minute. The Prime Minster yielded
when Mr. Gurudas Das Gupta was
seeking a clarification, the Minister of
Communications stepped into the house.
Thereafter, she insisted that she should
speak. The Prime Minister could not
complete his statement. That was the
position before the House
adjourned ...... (Interruptions) .......
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THE DEPUTY CHAIRMAN: I have seen
everything on the television.
(Interruptions)...

SHRI VAYALAR RAVI: Let mc complete.
Madam. My point is that the Prime minister
left the House without completing his
statement. Can a minister intervene like this
and override the Prime Minister? Is it fair on
the part of the Prime Minister to leave the
house without completing his statement? So,
Madam, we want a ruling from you that the
Prime Minister should come back to the
House and complete his sfatenicnt.

SHRI GURUDAS DAS GUPTA: Madam,
the point is like this ...(Interruptions)

THE DEPUTY CHAIRMAN: No, no.
First, I should identify you. I have not yet
identified you. Let me first deal with one
matter. I have to go by the papers that are
before me, that is, the discussion or the
working of the Environment and Forest
Ministry. Is the House willing to discuss that
or not?

SOME HONOURABLE MEMBERS: No.

THE DEPUTY CHAIRMAN: First, let us
go in an order that is, one person at a time.
There is no need for everybody to get up. I
can ....(Interruptions)

.ONE HONOURABLE MEMBER: Not
until the postal strike is solved.

THE DEPUTY CHAIRMAN: I can
understand easily if one person gets up and
says that. It carries as much weight as the
opinion of the rest of the Members, unless
there, is a voice of dissent. If everybody goes
on saying the same thing if becomes difficult.
Now, the Minister of. Communication is here
(Interruption) There is no need
....(Interruption)

SHRI GURUDAS DAS GUPTA: I have a
point of order. (Interruptions)
THE DEPUTY CHAIRMAN: Let me first
...(Interruptions). Let me first restore order;
then I will allow. 3141 S-TeT

WEe 3 ey g & fog e a1 g
TIEY 1 B Al MY N 8 WIRY, Wit
fV...(cTa) MY UE ST A of, e
AT EH eIl ofil...(HALTT)

SFrl YEAT TWRIST: 3R 491 @l < A1 a1
g TH 8 SMG...(Fau) M9 g dier q
QRTQ...(FaET) 3T g dle & §9g
... (@)

THE DEPUTY CHAIRMAN: I will call
you.

SHRI GURUDAS DAS GUPTA: 'T have got
a point of order. (Interruptions)

THE DEPUTY CHAIRMAN: Just one
second please. Let me hear Mr. Gurudas Das
Gupta. (Interruption). Have patience for your
own colleagues. (Interruptions) 1 know, you
have no patience for mc. (Interruptions) Please
sit down.

X T[N St B grem [T AL (FIHT)
IFHT B SY AT H 3MAPT AT ... (FIT)
MY Y 1, IE @S E UgA I ... (FIU)

2 WE THIE SR (SR T<w0): 1 a1
DI HET AT FSTHA] Sff T .. (AL

THE DEPUTY CHAIRMAN: Do you want
to open an argument?

SHRI GURUDAS DAS GUPTA: I have a
point of order.

S g @RS YR S, § 98
BT TS § [ ... (AL

Sywwmfe: guw Sf,  e™ 99
SITSY... (TG

If you arc keen to discuss this matter and if
you want to have points of order, then you
should fell mc what you want to raise. But, I
cannot allow five points of order or even two,
because they will have no meaning. Let one
point of order be there, because it is already
there. Let him finish and after that, if you still
want to say something, 1 will permit you. But,
if you are going to have so many points of
order, there will be disorder which we don't
want.
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g 9f3T 71 gEf... (AU 319 9f3Y A1 use
..(TaYT)

SHRI GURUDAS DAS GUPTA: The
point of order is like this (Interruption)

THE DEPUTY CHAIRMAN: I will allow
you. (Interruption)

SHRI M. VENKAIAH NAIDU
(Karnataka): The Chairman had asked the
Minister of Communications to come and
give her reply. Go through the record please.
The chairman said this in the morning.
(Interruptions)

THE DEPUTY CHAIRMAN: You want
me to get up five times. It is very tiring. But, I
want to say one thing. When I stand, I think
you realise that there is something serious.
The main thing is this. I know what happened
in the house, I saw it on the TV. I know what
ruling the chairman gave. (Interruption) I will
permit you.

st g R feH, e off
wrEe 3ffF SR & forg g a@r & T8
2. (FagE) o™ gH 2 fTe @
... (agT)

THE DEPUTY CHAIRMAN: I will
allow you......... (Interruptions) 1 will allow
the Minister. (Interruptions) What is this
'No' ? Don't you want me to speak?
(Interruptions) Then the 'No' was not for
the Chair. Please ....(Interruptions) Mr.
Gurudas Das Gupta had requested me
for a point of order. Now, what
happened in the morning? The House
was adjourned. Now, the House has
resumed. We were to discuss the
Environment and Forest ministry. The
House has decided not to discuss this and
to continue to discuss what was left over.
So, Mr. Gurudas Das Gupta, please
make your point of order very briefly. I
would request everybody
....(Interruptions) If you want to discuss the
matter on a point of order, let us put it on
record that we will only discuss points of
order today.

SHRI GURUDAD DAS GUPTA: Madam,
my point of order is like this. There was a
reference today regarding Government'
decision, as reported in the

press, that the Army is being called to sustain
the postal service after it had collapsed
because of the strike. When the reference was
made, after the whole House was agitated and
the hon. Prime Minister was requested to
make Government's position clear, the Prime
minister was on his legs. He had been making
his submission. After a minute or two, when I
requested the Prime Minister to kindly yield,
the hon. Prime Minister had kindly agreed to
yield. I requested the Prime Minister to let the
House know Government's decision, as
reported in the press, regarding calling of the
Military.

He was on his legs and he was on the point of
giving the answer. At that point of time, the
hon. Minister of Communications entered the
House and somehow, I do not know why and
how ....(Interruptions)

PROF. VIJAY KUMAR
MALHOTRA: You cannot go on like this.
(Interruptions)

THE DEPUTY CHAIRMAN: Mr.
Malhoti-a, please, sit down.

PROF. VIJAY KUMAR
MALHOTRA: The CPI(M) Members did not
allow him to speak. (Interruptions)

YT ARl off, 3L ()

Mr. Malhotra, 1 am sorry, you are not sitting
in the Chair. The point of order is not
addressed to the Treasury benches. The point
of order is addressed to the Chair. I think, the
Chair is quite competent to deal with it. If I
feel that he is making a wrong point of order,
I will deal with it. You should have trust in
me.

Secondly, I very clearly said that I saw the
entire proceedings of what happened in \Vic
House and IJcnow the Chairman's ruling and
what happened in the morning and how and
why the House was adjourned. I would, like
to say that on what happened in the morning,
Mr. Gurudas Das Gupta Ji, I cannot give a
ruling.
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SHRI GURUDAS DAS GUPTA: Madam,
I have not yet concluded.

THE DEPUTY CHAIRMAN: Just one
second. I am saying so because after the
Chairman's ruling, no other ruling can be
given. So, there is no point of order on what
happened in the morning, because I will not
comment anything on it. I will only say, now
that we are starting afresh and the Minister is
here, let her speak.

SHRI GURUDAS DAS GUPTA: Madam,
my point of order is like this.

3t @M [HIE SR . (FAUE) TIRAA
B BferT I8 el Al (FIET)

IgquMf: G ST &R=IT YIS 3 3T
2l..(Taur)

SHRI GURUDAS DAS GUPTA: My point
of order is this. Since the matter remains
inconclusive, ~since the Prime Minister could
not or did not conclude his statement or
submission on the matter raised, it is
appropriate that not the Minister in charge of
the Department, but the Hon. Prime Minister
should come and make the position clear. It
was an inconclusive statement of the Prime
Minister. Madam, I want your ruling. It was
an inconclusive statement of the hon. Prime
Minister. Therefore, it is in the fitness of
things that the hon. Prime Minister comes and
makes his submission. (Interruptions)

THE DEPUTY CHAIRMAN: Just one
thing, please. This is your submission. I
cannot give a ruling on yoiir submission. Your
request for the Prime Minister to come over to
the House has been heard by me and by the
Treasury benches. They can convey the
sentiments of the House to the Prime Minister.
(Interruptions) Just one second. This is how
we have been functioning. Now, the Minister
is here. Let her say what she wants to say by
the time the Prime Minister comes.
(Interruptions)

SHRI S.R. BOMMAI (Karnataka): Madam,
I am on a point of order. (Interruptions)

M. o $9R A= A4, 7 SN g8
gl far, 7 39 & dle &1l and the Chair

made a statement.

PR UE &l gl < a1 I8 cled Ul
SHIBIEH B... (AT

He said, in the democratic process, the
Minister has to make a statement.

Sl YT WRIST: H€H, R MY J &I
e 9o < 1 I8 99 ©AH 81 S (FGEH)
H gSdTd Hae[s NP s §, Todrd G TS T,
BT Pl 37T & TS 2

IYFUIT HEIGAT, I @i Bl gIbTd g
PE T €, A TSN WH BRIBR TS §..(FIHH)
I AT g Frem SRTY... (Faem) TR A geard
G B H IS T8l ¢ Al el d| ©
.(TTIT) TSI TH Bl TTS... (TG

The strike has been called off.
(Interruptions)...

The strike has been called off.
(Interruptions)...

THE DEPUTY CHAIRMAN: Please sit
down. Please take your seats. Mr. Salim, please
sit down.

SHRIMATI SUSHMA SWARAIJ: The strike
has been called off. BSdldd WH Eil ‘TSZ‘

(T

THE DEPUTY CHAIRMAN: Just one
second. You should address the Chair, not her
...(Interruptions)... 1 am not permitting you. I
know that since morning you have been
agitated. I am not going to comment whether it
is right or wrong. But I would say that you are
agitated. Now the Minister of Communications
has brought some statement with her.
Unfortunately, she was holding it upside down.
... (Interruptions)...

SRR AT TERIST: eI, H Y8 Hel arsdl g
1o ...(cgaem)

THE DEPUTY CHAIRMAN: She wants to
make some statement. Let her make
it...(Interruptions)...
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#rht ua wRIoE: g @ B TS
(AT

The strike has been called off.

PROF. VIJAY KUMAR
MALHOTRA: Madam Deputy
Chairman, you gave your ruling, but they are
not listening to you. ... (Interruptions)...

SHRI MD. SALIM: Madam, I am on a
point of order. I would like to know whether
the Secretariat has received any notice about
the statement which the Minister of
Communications is going to make in this
House. There is a procedure for it.
...(Interruptions)...

THE DEPUTY CHAIRMAN: Let me tell
the procedure...f/nrerrMprJonjl... 1 would
like to remind the hon. Minister about the
procedure. If you want to make a statement on
something which has happened outside the
House, you should have written to the hon.
Chairman for his permission.
...(Interruptions)... Just one second. I am just
telling the procedure. You should have
written to the hon. Chairman that you want to
make a statement on the floor of the House
and the Chairman will permit you. There is no
problem because the Government has a right
to come to the House at any time to make a
statement. But for that there is a certain
procedure. The Minister just can't get up and
say, "I want to make a statement", because we
have already some other business listed.
When it was decided not to discuss the issue,
some Members were agitated, and the hoft.
Chairman had to adjourn the House. If the
Minister wants to make a fresh statement in
the House, she should write to the hon.
Chairman that she wants to make a statement.
Till such time, I will adjourn the House for
half-an-hour. After getting permission from
the hon. Chairman, you can come back and
make the statement. In this House, there is a
procedure. If a Minister makes a statement.
Members have a right to seek clarifications on
that. So, it should come in a proper order. So,
I will adjourn the House for half-an-hour.

The House then adiourned at twenty
minutes past five of the clock.

The House re-assembled at fifty minutes
past five of the clock, the Deputy Chairman
in the Chair.

ft Terme ged: fsw, ool gA 9RT fed

urse fafer w’e & g & foy 99ig
fera...(eae)

OA‘JL“ ir’fﬁ‘ﬂ‘ri"“ :r’oﬁl“'wtﬁ)‘“}
{3y HE Sl pudaeil

N iR Jasit (afERft dwe): 89 usH
e AT8q &1 g1 918 § .. (aET)
Sggamfa: el amu Sy @' 9 @
2...(aur)

SHRI MD. SALIM: Before the
adjournment also, it was indicated that they
would inform the Prime Minister. And we
expect the Prime Minister to come.
(Interruptions)

SHRI NILOTPAL BASU: The whole issue
is, the Prime Minister could not complete his
speech. Madam. It is a matter of procedure.
(Interruptions)

SHRI JOHN F. FERNANDES: Madam, it
is not a matter of the Ministry of
Communications  alone. The Defence
Ministry is also involved. These are the two
Ministries which are involved in the postal
strike. (Interruptions) Because there were
allegations in the morning, rightly, the Prime
Minister made a statement. (Interruptions).
As two Ministries are involved, I think it is
appropriate for the Prime Minister to come
and make a statement and settle the issue.
(Interruptions)

SHRI PRANAB MUKHERJEE (West
Bengal): Madam, a situation has been created
which should not have been there. Normally,
in this House, we have listened to the Prime
Minister, to the

T[ ]Ttansilteration in Arabic Script
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Leader of the House, or the Leader of the
Opposition,

without any interruption. When the House was
adjourned in the morning, the Prime Minister
was on his legs but he could not complete his
speech. Graciously, he yielded to the request
of Mr. Gurudas Das Gupta. But, after that, he
could not complete his observations. It would
be in the fitness of things if he comes and
completes. Most respectfully, through you.
Madam, I would like to submit to the Leader
of the House, let the Prime Minister come and
make his observations so that this impasse
could be Qvercome. Madam, this is my
submission to the Government through you.

|91 & e (2f Rieex g@&1): T8 aifgar,
# yrsq fafRex 9@ B dlbe BRI Bl
PR Fova § 6 a7 Fat B

P o)
%lmjm f‘jﬁ‘ wﬁ.&lmJM:DOM&“AD&’&
(o obSeaSuslis e S § 4 SeSylsS

I will try. In the meanwhile, let her make
her statement. {Interruptions).

SHRI H. HANUMANTHAPPA
(Karnataka): The House cannot sit idle. It has
to be adjourned. (Interruptions).

THE DEPUTY CHAIRMAN: Before I
adjourn the House, I would say this. The
Minister wanted to make a statement. I told
her that according to the procedure of the
Rajya Sabha, she should write to the hon.
Chairman for permission to make a statement
because the Government could come and
make a statement any time during the day
when the House is in Session, but according
to the procedure. The Minister for
Communications, Sushmaji, has written to the
Chairman and the Chairman has permitted her
to ad’lress the House. While Mr. Sikander
Bakht has gone to

T[ ]Transilteradon in Arabic Script

get the Prime Minister, would you like her to
make the statement?

SHRI MD. SALIM: Let the Prime Minister
come.

PROF. VIJAY KUMAR
MALHOTRA: Madam, may I make a
submission?

IR-IR AT ST a1 G, A G a1t G
<oy gag ursH fiffRer a1d w8 9, SRRAA
WTE9 7 BN ah SB!-U1gH A Rex Aed &
3T P qTE ST9 JUAT il AT AT ST Hel b
MY SIfeT... (T )

37T Y 91 BRI AT 37T+ 91 B ol ¥,
T ¥ Ire S (FFEH)... 1A FfRes
Ared I W S Bel b guEr ofl, 3
I TT—<RRAT 5 STh] SER I T AT 7 <<l
BT 3R JAURHT A1 7 S Bal & 39 §ifery|

SHRI KHAN GHUFRAN ZAHIDI (Uttar
Pradesh): You have heard it. W¢ have not
heard it.

1. fasra AR A 3R S Bl b
Y Bfer & fop ffeRer 9ia
IH! BferT & d1g At 9™ 7 7 How can
we tun the House like this? 8T fb 3T 5=
e T 3R Sud 9% ft 79 T W 8, T
MB!I A & 7, 7 IIRAT e B 1
A B Bl

You can inquire this thing from the
Chairman.

st AEwTe WelH: TRRAT WIET 7 R FET 8
IqF IR A W a5 AR HAeg=n S @
I, (IET)...

2 olo e fuz i ppbusane 5)2)
0 fignhay e 2 9 jutbn g oo )b Sl 2 LSS
(Dedslseld nlss

T[ ]Transilieration in Arabic Script
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1. fasra AR AR TIRAT WIed 9 UB
EliSN

They did not allow the Leader of the
Opposition to speak? They did not allow
anybody to speak. {Interruptions).

SUFUTITY: TIRA A8 BT 91 99 H4 B
A8 919 99 I B TR U AW Bl 9T ©,
S AN BT I T8l STl MY HE I® B
SITIHT TRATE & 5 T Zo...(Saer)...

. o $AR W@ oS gaE gl
TS HHR BT T8 dler &, 1. A9
g < 31 721 Srem .

Iy fARe A=, il

M o IR weEEm e} Sffp a1
3rTSTR HHIe g Sit @l 721 arer fa,
B TS STt Bl T&1 dler o ok fopeht
B T diem S (). 3/ 89 T8
I < 8 8. (FAUH)..

st Aiewe Fell|: 3T IR e A 91
PR A ... (GETH)...

‘_‘D&B|MD___&J;QL:’¢

. IS $AR FeEEm: SHS! T8l dle
&, &4 1€ 9o § 92 €. (FaE)..

THE DEPUTY CHAIRMAN: Mr.
Malhotra, let us not bring the Chairman into
any controvers,y. He presided over the House
in the morning. Whatever you say, it is your
perception. Whatever they say, it is their
perception. Now, they feel that the Prime
Mimsler should address them and Shri
Sikander Bakht Ji has gone to get the Prime
Minister. That is all. Why is there any

controversery? {Interruptions).

T[ ]Transilteration in Arabic Script

st Wiewre et § b 97 wgm 5 s
BT TG Sff 59 WA H o P q19 Ribax
TR ¥ 3T PO ARI Thdl o, ST oI G
¥ 9 w L.(Heun).8 ema 8 @
Bl..(TaYT)...

KigS n O po poipphusane 5)2)

AT o o o) gkl o
R3S SRS FU SRS S e
2, Ko o= s Al £

STy ENN -l el g

{-Oeds el

SHRI M. VENKAIAH NAIDU. Madam,
do they want a solution to the problem or do
they want to stand on a false prestige?
{Interruptions). Madam, She is a Minister
(Interruptions).They do not want to hear the
Minister. (Interruptions).

sft Rra== uTe (SR W=_9): AT &9 e
% foTy BTev Teoe ®) dIRvTT|
Syt w7 IgH AffRex s §7

ft e g% urgH AfRes off e <2 2
Y 9P g1 fear B

G leﬁ::DOM boled oS gd}

bl 3 et ST

THE DEPUTY CHAIRMAN: Would you

run the House in vacuum?

sft 3R Rie oEmEd R™RM): wEE,
SIg F# ARIGY B 319 910 B B IR
el 2 32 § A1 g1 fawif b g T U
TE =R H TR B Ugd B &1 gl IS FI
AEE? ...(TTH)...
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it HigwIE Aol 519 I uer 3 St 6l
AT 7 FIFa= I T8 Gleiil...(HaHT)...
&6}“0“’#‘39‘?:1‘*‘“*"“‘5)3}

{____f, ENISTISEN ITER I W l:‘.é/iruﬁ"!'

3} Ryeha= %1 G, el ... (Faum)..
S ENE VI

UMM e 3i% ST 899 did <2 &
B9 N SRT YA o {5 98 1 b @ T SN
qiferul

it Ripex I%a: Agiqan, § o1 @rell a1
PE &1 o1 6 omd AN BT g AFDR H
uTsH fAfTRex AEe @ dorer fhan, a8 3
B TR g B1E PI1...(JALM)...

o el jus (300 b}
(e & Sl (S5 T Sty oS Jo 58
2 sl 2 00l G oS oo e
[GSIICNES IV o 2
SHRI MD. SALIM: Madam, after listening

to us, the Leader of the House took the
trouble of getting the Prime Minister to this

House. 89 S7a] 967 < & g Rireyer
PR T ¢ 6 R 899 e a3 |red 3
5 [OIR 2

Dtsdny A& S SatsS ol )
K colo ek 08 bl & 5 o 2,8
e I8
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# R a&: JerT Ja &1 R @t
I AT d A BT & foh parda o ot 21

oSty Lar O a8 g2 0 L}

et G ol St iy e 3 531t ke
IUFHRY: TS Wi, TN &I H < 9

AET YA 39 TG A BT T BT 6

TIRT 9 RS &I AR 7 Bl 98 e I

IfShaT ST 31T SIRT T[T 6 B

Mt daen R Riv<y a1 d'g @
NRT &R 6 39 I8 BT HIdT T2 T 88
|

1. o1 F9R AR I8 AUS] IoiE 9 B

il Fwen Riwgt: Sf 721, R aote 4 T2
I8 I A P ..(TAYH)...

oY AigEe gew: R Sy fAiffrex 89 &)

PINM TS B, B A RS B & df W
BTeATd BT 81 UaT Bt I8f uRl

§ 8y Jue i3 - aphuesana (552}
el awlgi G 5 S o 705 o S
{oled nuséla S

SUFULT: 59 8199 § 39 919 U 9 o)
I B ST & b g9 91 e TR vl

We can have a full-dty discussion on what we
should do and what we should not do: Should we
adjourn the House for lunch or should we into
adjourn the House for lujKb, should we adjourn
the

ar 39 21 989 8 9 ' O 89 o af Raa
gfarfefRr= g
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Let her maRe a statement till the Prime
Minister comes. {Interruptions).

st Argme qeitw: Js4, & 89 & 95 i
TR il V7 B ST U § 34 99 99 B,
PIs EIET 81 B, ye HAT Sft 3y, SHb
IO 81 Y&l 81 I8 Wl ¥ 951 & &1 gl &l

Es EEY wl{u_(sg«,wtrp:l.-w -1
e o N e b 25 2 U 8) e (sto3R)

& o g e e et i oK 855t
(o Uy o o () (st L, Wi )

SUFUTI: ST 7 BRI

it Mfeem At S 7 o) 9l & forg
BT, STD] gl IR

it Fior e (ERTS):

Swawfe: E, ol B1g fewl W, @
fewoft fgaR...(agr)..

Y ot e+

SqqumEfe: I 99 Rars § T8 o =T R
<Ry v e Sfdhul ust 8199 # 31erT-3TerT
UHR P RATT B & MsfSATARTT B4 2,
ST 81 21 39 g & ol F oy 7Y wewy
I} El MUY 39 BS9 b B el oWl
2l..(TaET)..

oY ot freTm: =+

U G, I8 TR 39 S & W
ART-ART &7 IR ¥ A BlgH 98 W& 9,
I8 ¥l W1 21 ST 37T HUR aTel BT b AT
BT % &1 81 8T 81 ST TRAT-TRHAT Tt

[ ITransilteration in Arabic Script

**n0 recorded

21 I9H T B 81 © 3MR 39 Y I B
T 99RE 7 FoSfhy o g1 718 21

ofY dor e * *

SyaumEhy: B, oMY W I9H Wi ©
(FAIF)... J1-TH & g4 I & T2
fear T ot off Brew 4 . (=aeT).

sft sifer g coEa: a8t F=5 €, ST
T 2. (Fau).. #_1 96T § 5 Sear it
FRITYE D AU G Bl BT AR (3T Y|
I g HA F 99 . (FAEE).. T W
Gl 2...(TaE™)...

Supmafr: IREY guAr Sft, 9 gY@
T3 WRY 9T T2 B d B AN B BIedR
SAIE T H Tell TS 21 AT FF AR ST G
| J Ul 3ER Jaa offl A Y Srafrer # <&
ST 81 P! Ul §, ST A8 &1 3T arft
Y SATYHT AT el fob A O geR 93 & SeR
JSHX fpd T S &, A1 98 WTed Wl § S|

sft Riprax a1 IS S8 i H 98
TS b eI R AP IR GaRTST 8 1T
$o & il blled nf gy2)
Plioly bl o)l e S B Jy e 0aF)
{orenlSy
IIFITRY: 579 iR a1 <189 e ?

We cannot sit in a vacuum. I will adjourn
the House till the Prime Minister comes. . . .
(Interruptions). . . I can adjourn the Hosue till
the Prime Minsiter comes. . . (Interruptions). .
. I don't know when he will come.

1. fISrr AR weEE: gaRRAT W a8
[ BRI (FAYH)..

it Aeme goiw: Rie<y g% St 7 o
BB T 9 TR YT BferT ERTT

(52 & g ¥ sl pabusana g}

(Dt all.oe oy Sidy iyl ol 22
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W S AR we@E: gERREe W)
FeTe o AR SI...(Faem)...

THE DEPUTY CHAIRMAN: No; I think,
it is too late for the discussion. Let us be very
serious about it. We have enough laughter and
jokes.

N @M [HIE el ¥eH, 39 I9 9
qH DIs AMgeA 7 o Y 5@ a6 &
REE T ... (I

THE DEPUTY CHAIRMAN: We can't sit
in a vacuum in the House. The House cannot
sit without any business. So, we can wait in the
Chamber. I will ! come back after ten minutes.
We can adjourn the House for ten minutes, and
we will wait for the Prime Minister. I adjourn
the House for ten minutes.

The House then adjourned at
four minutes past six of the clock.

The House reassembled at fourteen minutes
past six of the clock. The Deputy Chairman in
the chair.

SUHHIRT: Teh B | I8 AR T, diel
ST | HETTHET S BT M0 G Bl T ST
2, ST G NG| gerrT Sft o e +fifsg
1o STTaep! &1 T B

§ auep] Harw # Fa1 g1 U8 bE 2 A, PV
AT 1 R off i gas o o He 9%
T 1 MY Y ST Sff & $HE1 IR 96 MY
g 3R JATUD! a1 gL TE B urs & S
DT 918 I& I, T8 YA A18d 8l ST oG
2 IE T4 TS T W90 g & forl
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fore e B fear wife 98 awn Rafa |
gRfya €, 98 dmn R 9 frae & 8 a8
goare bl aRe ¥ JHE 8, sEd AU
HHATRAT A AR T b7 RctRiem SR
I §Y Bl..(HaE)..

SYAHTF: TR, SIS B aTel! g1l W |

gEA (3 sredfER) aEh): § I

DT dTedT o7 3R 319 A1 g9 G © 6 seara
I 1 TS 81 H g ATGHT o1 @redl g b
gead & fow feft @ R @
g sie 781 grml

THE DEPUTY CHAIRMAN: Now all of
you should thank the Rime Minister because
he came here. Now Shrimati Sushma Swaraj.

SHRI JOHN F. FERNANDES (GOA):
Madam, is it a suo moto. statement?

THE DEPUTY CHAIRMAN: It is not a
suo motu statement. She is just informing the
House about the latest position. There will be
no clarifications. There is no need for
clarification.

R A5 (st g waRTen): STavaf
RGN, B3 IR Y 3 oo T & Sredl ¥
% gag @) g ff oW &1 IR 8 SR 2
TS Ga® AFA WSl 7 PV qe 9gd
IS H IS A ifh SUER 91 B Tewrit
A I T%HII PR (AT WP seara aNiu
Bl TS 3R SHDT  HASSIh FHIE e
JTATI AR BT H Ashex] SR, e HSxeT
A URTH SHASS SLIR. AR iR

el (3 SrecfeEr) arerut): ST
ST, # e BT IR § 6 a8 A% 31 a1 B
R $Y H G AR &1 W HRYT ST 3G g3
2, 39 forg off 991 ¥ 31 IR 59 T s
T FdTel SSTIT AT AT a1 8 I8 He- $ MY Tl
BT o1 o gsaTdl 1 aren AT & IR # 9
T2 THA o Y iR TR e & 9™+ U
THR P B H SIYSN B AT ITH DI 514 THI BT
g YRR ford STG it g o & g =18t
B T 7| IE 91 et 21 3=f i 7 S w5
A I HY e fF @ 9 ® a8 saat
TRITe! 3R 9 S 1h

Hshedl SFRe eI 2Mb -3 UR<d
IRAESRE s SL%. TgHEHE, S @l
Y T A TR a1 T g § s
q1e¥ A H |eT B A BT Al gl
I'M fo@r & —On 15.7.1998, the Joint

Council of Action had a very fruitful
discussion with the Chairman and members
of the Postal Board. On 16.7.1998, the Joint
Council of Action met the hon. Minister of
Communications and she appealed to the
unions to have full faith in her and assured
sympathetic and peditious



